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’ IN THE CENTRAL ADMINISTRATIVE TRIBUNAL HYDERABAD BENbH AT HYDERABAD

M.A.NO.232/93 in  G.A.NO., 922/92

Betweens:
K.Nageshappa. - '
. Applicant. —
and {

1, The Union of India, rep. by its Secretary;
Ministry of Defence, New bLelhi-11,

2. The Scientific Adviser to Raksha Manthii J

and Lirector General Research & Ievelopment r
Organisation, Ministry of Defence,

.- DHQ PO, New Delhi-11,' ,

3, The Director, DLRL, DRIX., Min,of Defence, ‘

Chandrayanagutta Lines, Hyderabad-5, ‘

4., Dr.M.D. Raj Narayan, Director, MTRDC,
IRDD, Min,of Defence, BEL Complex, 5
Jalahalli P.C.Bangalore=013,

.e R%spondents.*”

For the Applicant: Mr,v.Hariharan, Agvocate </,
For the Respondents: Mr.N,V.Ramana, Addl,CGsC. -~

CORAM: ;L .
THE HON'BLE MR,JUSTICE V. .NEELAIDRI RAD : MEEE CHa IRMAN
| AND i /

THE HON'BLE MR.R.BALASUBRAMANIAN s MEMBER(ADMN)
The Tribunsl made the following Order--iL

In the circumstances referred to, MJ&, 232/93 /
% to call for the documents is allowed as prayed for. The 3rd respon<
is directed to produce the recomds on 23-3-93, Post+the CohA. for

final hearing at the top of the list on 23,3.1993. 1 \

Deputy Registr

|

1, The Secretary, Union of Indies, Min.of Defence, New Delhi-11.

2. The scientific Adviser to Raksha Manthri & Inrector General
Research & Development Organisation, Min.of Eef.,
DHG PO, New Delhi-i11, —~

The Director, DLRL DRDO Min.of Defence, _ -
Chandrayanagutta Lines, Hydersbad-5. .- :
Dr,M.D.Raj Narayan, Cirector, MTIRDC, DRIO, . ‘ I

Ministry of Defence. BEL Complex, Jabakglli PO, Bancalore-lB.f’ :

One copy to Mr.vV.Harihara’n, agvocate, 1l-l- 336/35,
Viveknagar, Hyderabad-20. -~

Gne copy to Mr.N.V.Ramana, Addl, CGSC.CAT Hyd. - |

One spare COPYe ,»
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TYPLL BY '~ COMBAREL Y
CHaCkEL 3Y ' APPROVED BY

I .D;‘.;L C;:]_\J. <l BT 4T 1\J¢ ST RmJ. IV Pf\IuLTLJ l'_,

HYLLLCE TR TRGCH AT HYDERABAL

THE HON'SLE MELV.NEELADRI RZ0 sV.CL o
AND

THE HON'BLE MR.R.BALAS UanMANIAW M(& )‘

{0

THE HON'BLE MR.YHANDRA SEKHAR REDDY .
gt .MMMBLR(J)
AND )

PHE HON'BLE Mk,
DATED: \b -3 -1993

OKLER /GUDaMmENTr

R‘.'P_.7_CTP/M.A.' Ne. 23 ’)/icirs
. | . :
w, A NS, C{il{ %1,,_4_

T.aae, T (W.P.No. )

-
[}

issue

Admitféa'and Interim directions
A ,

Allowed

. Disgdosed of with direetions

Dismissed as withdrawn

. -
Digphissed

Dignissed for ‘default
Re fected/Orddred

JK Aug cane 2305,






